'7' CENTRAL ADMIN ISTRAT IVE TRIBUNAL
i) BANGALORE BENCH
3
Second Floor, ,
Commercial Complex,
Indirenagar,
BANGALORE -~ 560 03C.
Review Application No.28 of 1994 in ‘ .
BP ges = ¥4 == Dated: 18 APR 1995
APPLICATION NO. 289 of 1992.
APPLICANTS: grj,s.G.Krishna Murthy,
vV/s.
RESPONDENTS: The Secretary,Ministry of Railways,
. New Delhi and three others.,
To
1. Dr.M.S.Nagaraja,Advocate,No.11,
Second Floor,First Cross,
Sujatha Complex,Gandhinagar,
Bangalore-560 -009.
2.  The General Manager,
South Central Railways,
Secunderabad, Andhra adesh.
3. The Chief Personnel Officer,
‘ - South Central Railways,
Secunderabad, Andhra Pradesh.
4, Sri.N.S.Prasad,Advocate,
- No.282,Fifth Main,
Gandhinagar,Bangalore-9. . _
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: CbthAL ADﬂlhIoT?ATlVL TAIBU\AL BANGALORE BhNCH bAAGALORE
REVIEW APPLICATION NUMBER 28 OF 1994
TUESDAY, THIS THE’&TH:DAY OF APRIL,1995

Mr.Justice P.K.Shyamsundar,

Mr.V.Ramakrishnan,

S.G. nrlsnnamurth),

Aned 59 years,

_S/otGov1nda Rao,
-27/12 flunicipal Quarters,
bakale zalli,

_+. Vice-Chairman.

.. Meiber{A)

ﬂubll 560 020.

A ‘ .. Review Appiicant.
'(By Advocate Dr.r.S.Nagaraja) - . »

V.

1. The Union of India, = . ",.:ff' e
represented by Secretary f’;:- ’ el
éo Governient, 41n1stry of Rallways, f 5.’ K]
New Delhi. £ . -
fane _ - .

ga2:»fne Chairman, ., =~ , ii' Yt s
allwa} Board New. Delhi. - % o o
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3. The General Hanager, ,%@Q‘“f

bouth Central R allwa),
Secunderabad.

1he Chief Personnel UfrlCer,“
bouth Central Rallwa,,
Secunderabad
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(By Standln( Counsel Sri i.S.Prasad)
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to have been made by the applicant are furnished in the review

application. If they have been received, the Railway aduinistra-

tion will dispose off all of them within 3 months from the date
of receipt of a copy of this order. Let a copy of this order

be sent to respondents 3 and 4 for necessary attention.

The review application stands disposed off. o costs.
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' HEMBERTA) ~' 7 VICE-CHAIRGAR /

Central Adminfstrative Tribunal
Bangalore Bench
Bangalore




